L | TEM NO 26 REG STRAR COURT. 1 SECTI ON Xl

SUPREMECOURTOFI NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MRS. RACHNA GUPTA

G vil Appeal No('s) . 779-780/ 2013

U P. PANDI T DEEN DAYAL UPADHAYA VETERI NA Appel | ant ('s)
VERSUS

S. M COLLEGE VETERI NARY SC. & AN. RES. &ORS. Respondent ( s)

(with interimrelief and office report)
Date : 27/08/ 2015 These appeals were called on for hearing today.
For Appellant(s)

M. Bijan Kumar Ghosh, Adv.
For Respondent (s)

M. Navin Prakash, Adv.

UPON hearing the counsel the Court made the follow ng

ORDER
Anong four respondent s (common to bot h t he appea
s
herein), service upon respondents Nos.1 to 3 is conplete but
none has entered appearance.
Respondent No. 4 has al ready entered appearance and is well
repr esent ed.
Nei t her the appellant nor respondent No.4 has filed any
statenment of case so far. Since it is no nore a nandate after
the amendnment in the Suprenme Court Rules, 2013 and in that
circunstance, the List of dates already subnitted is presuned
to have been accepted.
Bot h t he appeal s st and compl et e, in t he gi ve
n

ci rcunst ances.
Registry to process to list the same before the Hon’ ble
Court, as per rules.
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